
CENTRAL AII4INISTRATIVE TRIBUNAL 
LALCUTTA BENcH 

Date of Order: 13.5.97. 

Present: Honbj.e Mr.Justice A,K.Chatterjee,Vice..Chaiunan. 
Ho& ble Mr. M,S.Mu3therJee.Admjnjstratjve Member. 

NRIPENDRA CH. CHA(RABORTY 

.-.vs-. 
UNION Oi' INDIA & ORS. 

For'  the petitioner: NONE. 
For the respondents: NONE. 

ORDER - - 	- 

1 

None appears for either side. Order sheet 

also reveals that none also appeared for either side 
Zr 

from the datet filing this application. 

In such cicstances, the application is 

/ 

dismissed for default. 

(M. S .Mukherjee) 
Member(A) 

(Ea€ee) 
Vjce.-Chaj rman. 
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